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Shri M. V. KrIsImappa: The name 
itself indicates that the SISMA for-
mula is only for South India-South 
Indian Sugar Manufacturers' Associa-
tion Formula. For North India it is 
different. 

Shri Ranga: Is it not a fact that 
when the late Shri Kidwai was alive, 
he gave an undertaking at a meeting 
of all the interests concerned in this 
industry that he would try to apply 
the SISMA formula to the rest of 
India also with suitable modifications? 
What is the action taken in it? 

Shrl A. P. Jain: A corresponding 
formula has been worked out for the 
rest of the country and that formula 
is being implemented. 

Shri JhuD,lhuDWaJa: What is the 
margin of profit to' the cultivator at 
this price? 

Shri A. P. JaID: The figures of the 
cost of production have not been 
finally worked out. A scheme for 
finding out the cost of production of 
sugarcane in different States was ini-
tiated in 1954. It has worked since 
then, but the period that has elapsed 
is not sufficient to give any firm data. 

Shri TlUlPIIIw: May we know if 
the SISMA formula is being strictly 
applied to the sugarcane planters In 
South India? 

Shri M. V. KrIsImappa: Yes, It Is 
being applied. 

~r~Arq::<it~ 'fiI'Itt, 
ftlr;r '" (l!I' <iTt "",aT t, ~ '" ~ 
'INi ~ ;5t <it if{ t, 'PIT ~~ ;f 
~~l'I1Imt ? 
ShrJ A. P. JaID: This question of 

working out the cost relates to the 
~elds of the farmers, and the scheme 
IS based upon making an assessment 
of the cost of production in the fields 
of the farmera.. 

"l't~~:rl'"",~'fI'~~ 
Ii!; Rom ;f ~ qrrq'f '" ffl'ilT ~;prr;r 
<'f'IT1fr t I ~~ 'Ii ~'l'i qrrq'f '" 'IiI'R: 

'INi IITrnr-1' <ft Ifilr lrRr ~ I ~ 
~ ;f ""Iff ~ '!if 'R''lIfM orqrlff ~ ? 
Shrl A. P. JaID: They are experi-

mental farms or demonstration farms. 
They are not commercial farms in the-
strict sense, 

Buckingham Canal 

·453. Shri T. B. Vlttal Rao: Will the 
Minister of Trausport and Commu-
nications be pleased to refer to the 
reply given to Starred Question 
No. 566 on the 28th November, 1958 
and state: 

(a) whether the technical investi-
gations by the Governments of Mad-
ras and Andhra of the proposal to 
widen Buckingham Canal with a. 
view to make it navigable by motor 
launches have since been completed; 

(b) whether Government have ex-
amined the same; and 

(c) if so. the nature of decisiOD' 
arrived tit? 

The Minister of State In the MInIa-
tr7 of Trausport and CommunlcaU-
(Shri RllIDB7un Jtablr): (a) 'l'he-
Government of Andhra have comple-
ted their technical investigations; the 
Madras Government have not yet 
done so. 

(b) The examination will be taken 
up laS soon as the Madras Govern-
ment's report is also received. 

(c) Does not arise. 

Shri T. B. Vlttal Rao: May I know 
whether this technical investigation 
is being carried out for the whole 
length of the Canal measuring about 
451 miles from Kakinllda to beyond 
Madras or is confined only to the 
Can:lI between Vljayawada. and 
Madras? 

Shri BllIDBYDD Jtablr: At the ftrat 
stage the investigation is for the-
Buckingham Canal itself. It is only 
260 miles and not 451 miles. It Jinks 
up with some other canals in the 
Krishna and Godavari delta and goeso 
to about 400 miles. The present 
investigation is for the Buckingham. 
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canal which is about 196 miles to the 
north of Madras. These two portions 
;are under examination. 

Shrl B. S. Marihy: Msy I know 
>the reasons for the delay in the 
investigation by the Madras Govern-
ment? May I know whether the 
investigation is now being carried 
out, or whether the Madras Govern-
ment have not taken up the investl-
,gation as yet? 

Shri Humayua Kablr: The matter 
was referred to the Msdras and the 
Andhm Pradesh Governments. The 
Andhra Pradesh Government's report 
was received in February. The 
.Madras Government have been 
reminded that the whole question is 
being held up pending their reply. 

Shrl T. B. Vlttal BaD: May I know 
the portion which is being technically 
investigated by the Madrns Govern-
.ment? 

Shrl Bumayua Kablr: The portion 
'which is within the Madras State. 

Shri PaUabhl BamaD.: May I know 
·whether in view of the importance of 
the project, the Union Government' 
·are taking any interest in that pro-
,aect? 

Shrl Bamayan Kablr: If the Union 
-Government hsd not taken interest 
dn the project, the technical investi-
gations would not have been under-
taken. The entire expenses of the 
-technical investigations have been 
·met by the Union Government. 

Shri Pattabhl Raman: Why not? 

Shrl Bumayua Kablr: I said that 
>the Union Government are taking 
interest, and we have provided 
1unds for the technicsl investigations. 

Mr. Speaker: The Madras Govern-
ment are delayinl.. That was what 
the Minister said. 

Shri IL .. ··n .. h.n CbeUIar: MeT 
1 know whether It is not the policy 

of the Government of India to im-
prove the inland water system in 
the country, and if so, whether this 
scheme would be implemented during 
the course of the Second Five Yellr 
Plan? 

Shri PatJabhl Raman: By the Cen-
tre. 

Shri Humayua Kablr: have 
already stated that we are hoping to 
implement it during the Second Five 
Yea.r Plan period; and a very com-
prehensive programme is alresdy 
under consideration. 

Shri B. S. Murthy: Is it not a fact 
that the portion of this canal which 
is in the Madras State is finly 35 
miles, and if so, why should the work 
on the canal be held up for the sake 
of the investigation on these 35 
mHes? 

Shri Bamayun Kablr: I do not 
think that thst information is correct. 
The portion within the Madras State 
is 36 miles in the north and 64 miles 
in the south of the Madras City. 

Shrl Ranga: In view of the fact 
that it was because of the personal 
interest taken by the former Minis-
ter who was in charge of this parti-
culsr department that even this 
much of progress was made, would 
the Minister be good enough to ta1m 
advantage of the visit of the Chief 
Minister of Madras to Delhi and see 
that the matter is expedited? 

The MlDlster 01 Transport and 
CommanleatiODS (Shri.La1 Baha4ar 
Shastri) : The Chief Minister of the 
Mad..... State will be coming here 
very soon in connection with the 
meeting of the National Develop-
ment Council. 

Shri Banra: He is here. 

Shri LaI Baha4ar Shastri: No, he 
has left. If the bon. Member 80 
desires, I shall have a perscmal dls-
cussion with him when be _ 
alain to DelhI. 




